FORM A

(Regulation 14 of the Insolvency and Bank

PUBLIC ANNOUNCEMENT

ruptey Board of India (1 olumntary Liguidation Process)

Regulations. 2017y

FOR THE ATTENTION OF THE

ST
1. [Name of Eéi'poi‘zllc Person a

AKEHOLDERS OF CORE PETROLEUM LIMITED

Core Petroleum Limited I
Batadtndilbc

27/05/1992

Registrar of Companies - Delh;

U23201DL1992PLCO4893 ]

i Date of incorporation oil‘(‘orporalc Person
3. | Authority under which Corporate Person is
Incorporated/ registered
4. | Corporate Identity Number of Corporate
Person
S| Address of the Registered Office and
|| Principal Office (if any) of Corporate Person
6.

Liquidation Commencement Date of
Corporate Person

D-11. Sakel. New Delhi - | 10017

7™ January 2021

7. | Name. address. email address. telephone

number and the registration number of the
liquidator

Mr. Rajendra Prasad Tak

Address: 4" Floor. 3/15. Asal Alj Road. Delh; -
110002

E-mail Id: rptak « kgsomani.com
Telephone: 9313102552
Regn. No.: lBBl/lPA-()()l/lP—P()()S2(w/2l)I7-]8,’ 1095]

Last date for submission of claims

6" Februan 2021

Notice is hereby given th

of their claims. on or before 6™ Febry
7. The financial creditors sh
stakeholders may submit the proofl of claims in
of false or misleading

11.01.2021
New Delhi

at Core Petroleum Limited has commenced volunt
January 2021. The stakeholders of Core Petroleum Limited

ary 2021, to the liquidator at the address mentioned ag
all submit their proof of claims by electronic me

ary liquidation on 7"
are hereby called upon (o submit a prool
ainst item

ans onlv. All other
person. by post or by electronic means Submission

SN L
ENDRA PRASAD TAK

-P00526/2017-18/10951
APA-00VIP lggjoend ra Prasad Tak

lBB]/lPA-()()l/lP-P()()SZ(»‘Z()I 7-18/10935]
4" Floor, 3/15. Asaf Ali Road. Delhj 110002
For Core Petroleum Limited

proofs of claim shall atiract penalties.
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